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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Wit Petition(Gvil) No.35/2002
SUNI L KUMAR GOYAL Petitioner (s)
VERSUS
RAJASTHAN PUBLI C SERVI CE COWM SSI ON Respondent (s)
( with office report) (for final disposal)
Wth

W P(C) No. 67/ 2002 (Manoj Kumar Soni vs. Rajasthan Public Service
Conmi ssion) (with office report) (for final disposal)

Date : 02/05/2003 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S.B. SI NHA

Pal | av Shi shodi a, Adv.
Hemant Sharma, Adv.
Bhava Dutt Sharma, Adv.

For Petitioner (s)

s =55

For Respondent (s) Suni | Kurmar Jain, Adv. (NP)

UPON hearing counsel the Court made the follow ng
ORDER

Heard |earned counsel for the petitioners for 20
ni nut es.

Judgment reserved.

(D.P. WALI A) (R K. KUMAR)
Court Master Court Master



